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CENTRAL ADMINISTRATIVE TR-18.UNAL. 
RANGAL-Mr 87CA 

Second Floor, 
Commercial Complex V 
Indireneg6rp 
Bangelore-560 038. 

Dated: 27 AUG 1993 
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Please.find enclosed herewith a copy of the ORDER/ 

W.ST_~~~~.pas,§ed.by . t4his -Tribunal in the above said 

pp cetion(s) on 

DEPUTY REGISTRAR 
77 	 UDICIAL BRANCHES, 



DATED THIS DAY THE 18TH OF AUGUST, 1993 

fresenti 1 800ble Justice Mr,P.K.Shysmoundar Vice—Chairman 

APPLrCATION NO.1/1993 

Shri A. ShIvanna, 
Watchman, 
H.V.R.. Layout, 
Kamakshipalya 
Ma.gadi Road, 
Bangalore 	79 

(!~hri P.A. Kulkarni — Advocate 

V, 

The Chief General Manager, 
Karnataka Circle, 
Tele.com.18uildings 
Ba-ngalore — 8 

The-Genibral Manager, 
Bangalo 

, 
e Telecom District, 

r Bangalore 

The Assistant Engineer 
I/c Circle Telecom Stores Depot,, 
Bangalore 	79 

Shri Sudarshan 
AssistqnJ.,,, Engin'eer, 
I/CCirclb Telecom Stores Depot 
Bangalore 	79 

thri M.S. Padmaraja- ish — Advocate 

Applicant 

Respondents 

This application tra 	ome up today bef ore 

', this Tribun al'for orders. Hon'ble Justice Mr.P.* K. 
-4k 

yamsundar: Vice Chairman made the following: 
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After the matter was heard for some time, 

ri P.A. K61karnit learned counsel for the applicant u 
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sought leave to withdraw this application with 

liberty to file a representation before the 

departmental authorities seeking cancellation 

of the proposal to shift the applicant from 

CoT oS-*D,, Bangalore to Shankarpura Exchange, 

Accordingly this application stands disposed off 

as withdrawn giving liberty to the applicant to 

make a representation against the impugned order. 

If the applicant makes any representation within 

a week from today p  that representation will be 
4 .L 

disposed off"fortnight thereafter. In case the 

authorities do not find any need to revise the 

impugned order, they are free to give effect 

to the impugned order after an interval of three 

weeks from today, No costs. 
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